
1 ESI Corporation 05/08/2026 72,203 -                                        Unsecured

72,203
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Annexure – 7

Name of the corporate debtor: Shah Laxmichand Versi Masalawala LLP; Date of commencement of CIRP: 22/07/2026 ; List of creditors as on: 14/08/2026

List of operational creditors (Government dues)

(Amount in₹)

Sr. No.

Details of Claimant Details of claim received
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